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THE MINISTER OF HUMAN RE- 
SOURCE DEVELOPMENT (SHRI 
ARJUN SINGH):   (a)  Yes, Sir. 

(b) As per information given by 
the Delhi Administration, no report 
regadring non-implementation of 
direction has been received by them. 

(c) Does not arise. 

Steel Depot in Assam 

*336. SHRIMATI BIJOYA CHAK- 
RAVARTY: Will the Minister of 
STEEL be pleased to state: 

(a) whether Government propose 
to establish a steel depot in Assam in 
view of the acute shortage of steel 
products; and 

(b) if so, whether such depot is 
proposed to be established at Tin- 
sukia/Bongaigaon? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL (SHRI 
SONTOSH MOHAN DEV): (a) and 
(b) Opening of a stockyard is pro- 
posed by SAIL at Jhalukbari, near 
Guwahati on Broad Gauge. A plot 
of land measuring approximately 20 
acres has been identified for the lar- 
ger stockyard and SAIL has request- 
ed the Government of Assam to take 
necessary steps for the acquisition of 
the said plot of land. 

The Visakhapatnam Steel Plant 

(VSP) is also establishing a consign- 

ment agency at Guwahati in Assam. 

The preliminary process has just been 

started. 

 

Supply of free books     and     other 
Study Materials to Poor Students 

*338. SHRI S. S. AHLUWALIA: 
Will the Minister of HUMAN 
RESOURCE      DEVELOPMENT      be 
pleased to state: 

(a) whethre it is a fact that books 
and other study materials are pro- 
vided free of cost in the Government- 
run/aided schools to its studente 
belonging to families below the 
poverty line, besides those from 
Scheduled Castes and Scheduled 
Tribes categories; 
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(b)  if so, the details thereof; 

(c) the income-limit specified for 
determining the eligibilty of a student 
for availing of free books and study 
materials for below the poverty line 
category; and 

(d) what is the basis therefor? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (SHRI 
ARJUN SINGH): (a) to (d) As per 
information      given in  the Fifth All 

India Educational Survey (Reference 
dated 30-9-1986), the number of pri- 
mary and upper primary schools in 
the States and Union Territories 
covered under various incentives 
schemes like provision of free text- 
books, free uniforms and mid-day 
meals, to the students of indigent 
families or those belonging to the 
Scheduled Castes/Scheduled Tribes 
and the number of students receiving 
such benefits, are given below: 

  

(Note: Figures in brackets give the percentage of beneficiaries out of the 
total number of enrolled children at that stage). 

In respect of students of 261 resi- 
dential Navodaya Vidyalayas run by 
the Central Government for the 
talented children predominantly from 
the rural areas all expenses including 
board and lodging, uniforms, text- 
books, stationery and rail bus fare 
from and to their home stations are 
free. As per the latest data available, 
77.36 per cent of the students of 
Navodaya Vidyalayas are from rural 
areas. 20.18 per cent of the students 
of Navodaya Vidyalayas belong to 
Scheduled Castes and 11.21 per cent 
to the Scheduled Tribes. 

The income limit specified in deter- 
mining the eligibility of a student for 
availing of these benefits and the 
basis thereof vary from State to 
State. The students of Navodaya 
Vidyalayas receive the benefits irres- 
pective of their parental income. 

Foreign Seed Companies in Indian 
Market 

*339. SHRI MENTAY PADMANA- 

BHAM. Will the Minister of 

AGRICULTURE be pleased to state: 

(a) whether it is a fact that foreign 
seed companies have started dominat- 
ing the Indian market after the recent 
liberalisation move; 

(b) if so. what 6teps Government 
have initiated to ensure that large 
multi-nationals with immensely 
greater resources do not control the 
seed market in the agricultural sector; 
and 

(c) what is the monitoring machi- 
nery available to suggest necessary 
safeguards? 

THE MINISTER OF AGRICUL- 
TURE (SHRI BALRAM JAKHAR): 
(a)  No, Sir. 

(b) Does not arise. 

(c) Safeguards have been provided 
under the New Policy on Seed. Deve- 
lopment which came into force In 
October, 1988. The working of the 
policy is reviewed from time to time. 

 


